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MR. DEPUTY-SPEAKER : The
Question is :

“‘That the Bill to authorise payment
and appropriation of certain further
sums from and out of the Consolida-
ted Fund of India for the services of
the financial year 1983-84 be taken
consideration.”’

The motion was adopted

MR. DEPUTY-SPEAKER : We shall
now take up clause-by-clause considera-
tion of the Bill.

The question s :

““That clauses 2 and 3 and the
Schedule stand part of the Bill.*

The motion was adopted.
Clauses 2 dnd 3 and the Srhedule were
added to the Bill.

MR. DEPUTY-SPEAKER : The
question is ;

““That clause I, the Enacuing
Formula and the Title stand part
of the Bill."’

The moticn was adopted.
Clause 1, the Ena:ting Formula an/ the
Title were added to the Bill

SHRI S. M. KRISHNA : Sir, | beg
to move :

‘“That the Bill be passed."*

MR. DEPUTY-SPEAKER . The
_question is :

‘“That the Bill be passed.'*
The motion was adopted

19.09 brs.
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to move for leave to introduce a Bill 1o
provide for the authorisation of approp-
riation of moneys out of the Consolida-
ted Fund of India to mect the amounts
spent on certain  scrvices during the
financial year ended on the 3lst day of
March, 1982, in excess of the amounts
granted for those scrvices and for that
year.- i

MR. DEPUTY- SPEAKER : The
question is :

““That leave be granted to intro-
duce 2 Bill 10 provide for the
authoiisauion of appropriation of
moncys out of the Consolidated
Fund of India to meet the amounts
spent on certain services during
the financial year cnded on the
31st day of March, 1982, in excess
of the amounts granted for those
services and for that ycar.'

The motion was adopied.

SHRIS M KRISHNA : Sir, | intro-
duce®® the Bill.

Sir. | bog to move **

“That the Bill to provids for the
authorisation of appropniation of
moncys out of the Consolidated
Fund of India 1o mcet the
amounts spent ON CCrlain - services
during the financial year ended on
the Vst day of March, 1982, in
excess of the amounts granted for
thosc scrvices and for that ycar,
b2 taken into considcration.

MR DEPUTY.SPEAKER : The

question 1s @ |

“*That the Bill to provide for the
authorisation of appropriation of
moneys out of the Consolidated
Fund of India to meet the amounts
spcnl on certain scrvices during
the financial ycar ended on the
st day of March, 1982, in excess
of th= _amounts granted for those
scrvices \ and “for that ycar, be
taken into considcration.”’

The motion was adopled.
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MR. DEPUTY-SPEAKER : 1
shall now take: up claus=-by-clause consi-
deration of the Bill,

The question is :

*““That clauses 2 to3 and the
S:h=duls stand part of the Bill.”

The mtion wasafvpted.
Clas=ss 2 to 3 and the S he dule
were a lded 1o the Bill.

MR. DEPUTY.SPEAKER : The
qu-stion is :

**That clause 1, th: Eracling
Formila and th: Title staad part
of th: Bill.*"

The motion was adopted.
C'unse /1, the Eracting For mula and the
Title were adled to the Bill.

SHRI S M. KRISHNA : Sir, I beg to
move

*“That the B:ll be passed.’’

MR. DEPUTY.SPEAKER : The
qusstion is

**That the B.ll be passed.’’

The motion was adopted.

THE MINISTER OF PARLIAMEN.
TARY AFFAIRS SPORTS AN
WORKS AND HOUSING (SHUI BUTA
SINGH) : Sir, as you obisrved du:sing
th: courss of th: debate tolay, tomirrow
in case we are able to finish th: businsss
by even sitting a hittle latz, then ws have
no obj=ction and you will kindly declare
day after tomorrow a holidiy. And | am
sure the House will agree with m:

because the demand had come from the
Opposition. So, keeping inview the
wishes of the Opposition, we will decide
tomorrow and adjust the business in
such a mann:r that day after tomorrow
can be dcclared a holiday. Also, Sir,
tomorrow itself 1 will announce the
‘Business for the next weck.

MR. DEPUTY-SPEAKER : 1 think
the cooperation of the Opposition
would be forthcoming because just as 1
have requested Prof. Chakraborty that
we must complete the Supplementary
Demands today he immediately agreed,
the same thing has got to b= extended.
That is all.

SHRI SATYASADHAN CHAKRA-
BORTY Calcutta South : This was
agreed that on Friday there will be
holiday.

.

MR. DEPUTY SPEAKER : The
Minister for Parliamentary Aflairs sugge-
ste that tomorrow he will announce the
legislative business to be taken up the
next day.

SHRI BUTA SINGH : 1 will anno-
unce the business to-morrow.

SOME HON. MEMBERS : We agree
to it.

19.12 hrs.

The Lok Sahha then adjourned till
Eleven of the Clock on Thursday,
March 15, 1984/ Phalguna 25, 1905

(Saka)
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